
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK          

It is informed to all the 

Advocates/Advocates' clerks/Applicant that 

the following certified copies are ready for 

Delivery.  

        

Date : 28.01.2022  

SL

. 

No

. 

No.o

f 

Page

s 

Name of 

Applican

t 

C.A.No. 

Date of 

Applicati

on 

Case No. 
C.C 

Type 

Dealin

g 

Sectio

n 

Seat 

1 3 
P K 

BEHERA 

50035/202

1 
25.11.2021 

CONTC(CPC)/464/20

17 

GENERA

L  

(Sea

t 

No-) 

2 41 B SWAIN 
59502/202

1 
21.12.2021 WP(C)/298/2010 

GENERA

L 

WRIT 

BRANCH

-4 

(Sea

t 

No-

46) 

3 3 M R KHATU 
60770/202

1 
23.12.2021 MATA/78/2021 

GENERA

L 

FIRST 

APPEAL 

(Sea

t 

No-

1) 

4 4 
A.K.MISHR

A 
660/2022 05.01.2022 WP(C)/4608/2021 

GENERA

L  

(Sea

t 

No-

1) 

5 4 S SAHOO 2108/2022 07.01.2022 WP(C)/37328/2021 
GENERA

L  

(Sea

t 

No-

1) 

6 4 B. LENKA 2328/2022 10.01.2022 WP(C)/40462/2021 C.O. 
 

(Sea

t 

No-

1) 

7 4 B. LENKA 2332/2022 10.01.2022 WP(C)/40468/2021 C.O. 
 

(Sea

t 

No-

1) 

8 4 
MAHADEV 

BEHERA 
2832/2022 11.01.2022 WP(C)/38158/2021 C.O. 

WRIT 

BRANCH

-1 

(Sea

t 

No-

30) 

9 3 
R. K. 

BARIK 
2891/2022 21.01.2022 ABLAPL/11345/2021 

GENERA

L  

(Sea

t 

No-

30) 



10 8 
ASHUTOSH 

MOHANTY 
2895/2022 27.01.2022 RSA/280/2011 C.O. 
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t 

No-

30) 

11 3 A. KHAN 2896/2022 28.01.2022 ABLAPL/13401/2021 C.O. 
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t 

No-

30) 

12 3 A. KHAN 2897/2022 28.01.2022 ABLAPL/13402/2021 C.O. 
 

(Sea

t 

No-

30) 

13 8 
R. K. 

MOHAPATRA 
2898/2022 28.01.2022 WP(C)/28464/2020 C.O. 

 

(Sea
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No-

30) 
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